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SHRI S. NANJESHA GOWDA
(Hassan): Sir, I have given a notice
regarding selling of the agricultural

products by the farmers....(Interrup-
tions) It is a very important issue,

MR. SPEAKER: Yes, I have seen
it and I have told you also.

12 hrs.
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NoTiFICATION UNDER BETWA RIVER
BoARD AcCT AND ANNUAL REPORTS OF
RAJASTHAN STATE DAIRY DEVELOQPMENT
CoRPORATION LTD, JAIPUR FOR THE
YEARS 1975-76 anp 1976-77 TOGETHER
WITH AUDITED ACCOUNTs AND CAG's
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THE MINISTER OF STATE .IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): On bebal? of Shri
Surjit Singh Barnala, I beg to lay on
the Table:

(1) A copy of the Betwa River
Board Regulations, 1978 (Hindi and
English versions) published in Noti-
fication No. G.SR. 28(18)/7-GB in
Gazette of India dated the 2nd De-
cember, 1978 under section 24 of
the Betwa River Board Act, 1976.
[Plgced in Library. See Neo. LT-
3013/78].

(2 A copy of the following Re-
ports (Hindi and English versions)
under section 619A of the Com-
panieg Act, 1956 :—

(i) Annual Report of the Rajas-
than State Dairy Development
Corporation Limited Jaipur, for
the year 1975-76 along with the
Audited Accounts and the com-
ments of the Comptroller and
Auditor General thereon,

(i) Annual Report of the Ra-
jasthan State Dairy Development
Corporation Limited, Jaipur, for
the year 1976-77 along with the
Audited Accounts and the com-
ments of the Comptroller and
Auditor General thereon,

(3) Two statements (Hindi and
English versions) showing reasons
for delay in laying the reports men-
tioned at (2) above.

[Placed in Library. Sgg No, LT-
3014/78]. '

ANNUAL ADMINISTRATION REPORT OF

DeLH1 ‘DEVELOPMENT AUTHORITY FOR

1977-78 AND STATEMENTS Te. TMPLE-

MENTATION OF URreAN Lanp (CHLING
AND REGULATION) AcT

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): I beg to lay on the Table:—

(1) A copy of the Annual Admi-
nistration Report (Hindi and Eng-
lish versions) of the Delhi Develop-
ment Authority, for the year 1977-78
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under section 26 of the Delhi Deve-
Jopment Act, 1857. [Placed in Lib-
rary. See No. LT-3015/78].

(2) A copy  each of three state-
ments (Mindi and English versions)
eontaining * dats regardtag imple-
- mentation (vide Sections §, 30 and
21} of the Urban Land (Celling and
Regulation) Act, 1976. in 'varidus
State and Union Territories tpgather
with ‘an explanatory memorandum,
in pursuance of the gssurance given
by him during Half-an-Hour discus-
sion on the 27th November, 1078.
[Placed in Library. See No. LT-
3016/78]. :

ANnNUAL REPORTS OF AND REVIEW ON
THE WORKING OF INDIAN INBTITUTE OF
MANAGEMENT, BANGALORE ANT
AHMEDABAD FOR 1977-78

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP ' CHANDRA CHUN-
DER;: I beg to lay on the Table:—

(1) (i) A copy of the Annual Re-
port (Hindi and English versions)
of the Indian Institute of Manage-
ment, Bangalore, for the year 1877-
78 together with the Audited
Accounts. '

(ii) A copy of the Review (Hindi
and English versions) by the Gov-
ernment on the working of the In-
dian Institute of Management, Ban-
galore, for the year 1977-78. [Placel
in Library. See No. LT-3017/78].

(2 (i) A copy of the Annual Re-
port (Hindi and English versions) of
the Indian Institute of Management,
Ahmedabad, for the year 1977-78 to-
gZether with the Auditeq Accounts.

(i) A copy of the Review (Hindi
and English versians) by the Gov-
ernment om the working of the
Indian Institute of Management,

for. the year 1877-78.

[Placed in Librery. See No. LT-
3018/78),

.‘3:"”“' Repougs- o AND Revisw oON
‘FQTIONA:. INSTYTUTE OF FOUNDRY AND
P RGE TEcENOLOGY, RANCHI, SCHOOL OF

LANNING AND ARCHTTECTURE, NEW
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Derar, AND NATIONAL INSTITOYE POR
TRAINING IN INDUSTRIAL ENGINEERING,
Bomsay, For 1977-78

DR, PRATAP CHANDRA <CHUN-
DER: On betmlf ot Shrimatl Renuka

Devi Barakateki, I beg to lay on the
Table : —

(1) (i) A copy of the Annual Re-
port (Hindi and English versions)
of the National Institute of ¥oundry
and Forge Technology, Ranchi, for
the year 1977-78 together with the
Audited Accounts,

(ii) A copy of the Review (Hindi
and English versiohs) by the Gove
ernment on the working of the
National Institute of Foundry end
Forge Technology, Ranchi for the
year 1977-78.  [Placed in Library.
See No. LT-3019/78].

(2) (i) A copy of the Annual Re-
port (Hindi and English versions)
of the School of Planning and Archi-
tecture, New Delhi, for the year
1977-78 together with the statement
of Accounts,

(ii}y A copy of ihe Review (Hindi
and English versions) by the Gov-
ernment on the working of the
Schaol of Planning and  Architec-
ture, New Delhi, for the year 1877-
78. [Placed in Library. See No. LT-
3020/78].

(3) () A copy of the Annual Re-
port (Hindi and English versions) of
the National Itistitute for Training
in Industrial Frgineering, Bombay,
for the year 1977-78.

(ii) A copy of the Review (Hindi
and Bnglish versions) by the Gov-
ernment on the working of i{he
National Institute for Training in I'n-
dustrial Engimeéring, Bombay, for
the: year 1997-78. [Pleced i Lib-
rary. See No. LT-3021/78].




